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suspension) inter-alia un the charge
of indiscriminate supply of Janta
Handloom Textileg without always
obtaining the permission of authori-
ties as required under the Head Office
instructions, is in progress. Final ac-
tion in the case could be taken by the
NCCF only on receipt of the advice
from the Central Vigilance Commis-
sion, which is awaited.

Leos: to Bombay pranch of NCCF

108, SHRI ISH DUTT YADAV:
Wil the Minister of FOOD AND
CIVIL SUPPLIES be pleased to refer
to the answer to Unstarred Question
2087 given in the Rajva Sabha on
the 19th August, 1989 ang state:

(a) what disciplinary action has
been taken against the officers found
guilty in the Rabi purchase ’87 of
Akola Depot, Bombay branch of
NCCF; and

(b) if no action hog been  taken
what are the reasong therefor and
by when the final decision is likely to
be taken by Government?

THE MINISTER OF FCOD AND
CIVIL SUPPLIES (SHRI NATHU
RAM MIRDHA): (a) and (b)Y The
Depot incharge of Akola, who was
primarily involved in the purchases
is no longer in the service of NCCF.
No action can be taken against him.

Development of Missiie capability in
the couniry

109. SHRI SUBRAMANJAN SWA-
MY: Will the PRIME MINISTER be
prleased to state:

(a) whether Government intend to
procecd further ahead with develop-
ment of TRBM missile capability since
the testing of “Agni” and “Prithvi”;
and

(b) whether Government have
plans to develop ICMB capability?

THE PRIME MINISTER (SHRI
VISHWANATH PRATAP SINGH):
‘(a) Prithvi ig a battle-field tactical
missile and is not of the IRBM class.
AGNT is a technology demonstrator
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almed gt proving some of the tech-
nologies concerning guidance, conirol
and re-entry.
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Manufacture of Electronic Goods in
the Country

112, DR. MOHD. HASHIM KXID-
‘WAL Wil the PRIME MINISTER be
pleased to state:



